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Extension of Gol Gumbaz Express
upto Bangalore

1518, SHRI K. B. CHOUDIARIT
Will the Minister of RATLWAYS  be
pleased to state :

(¢) whether Goverament have aay
proposal to exiend the ‘GOL GUMBAZ’,
Express teain upto Bangalore ¢

(b) whether  Goverament have any
proposal to start a direct train from
Guntakal to New Delhi ; and

(c) if so, when 2

THE DEPUTY MINISYER IN THE
MINISTRY OF RAILWAYS (SHR[
MALLIXARJUN) : (a) and (b) No,

(c) Does not arise,

Railway Pensioners

1514, SHRI SUSHIL BHATTA-
CHARYA : Will the Minister of RATL-
WAYS bz pleased to state :
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(b)Y if'se, the details thereof 2

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS  (SHRI
MALLIAARJUMN : (a) and (B). There
is no proposal under  con ation  at
presens (o further raise pepsionary boene-
fiis, In ¢ o grant of pensionary
benefits to its  cmployces, the Mirvistry of
Railways arc guided by the rules framed
by the Ministry of Finance/Ministry of

ome Affairs,

Al India Route Permitg issued to
Transporters of Andhra Pradesh

1520, SHRIG.S.REDDY : Wiilthe
Minister of SHIPPING AND TRANS-
PORT be pleased to state the total number
of allIndia route permits given to trans-
porters from Andhra Pradesh ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH) :
According to the information furnished by
the Government of Andhra Pradcesh, the
number of vehicles covered by the All
India Towrist Permits issuced under
Section 63(7) of the Motor Vehicles Act,
1939 for Tourist Clabs and Tourist Buses
is as under —

(i} 51 Tourist Cabs and 3 As on
\;

(1) 64 Tourist Puses J 3U-7=79.

Voluntary Organisation engaged in
Community Health Programmes

i521. SHRI G, S. REDDY: Will the
Minisier of HEALTH AND FAMILY
WELFARE hc pleased to state:

(a} How many voluntary organisations
are engaged in the Community Health
Programmes recognised by the Govern-
ment;

(b) how many of them are run or sup-
ported by rcligious denominational agen-
cies; and

(c) the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND





